w2, Mr. Mohit Munjal s/o Sh.s.P. Munjal. -
S T r/oe 2/144, Geeta Colony,

S

) SR Central Administrative Tribunal,

 DA-T7564/99 MA-731/99, with OA 908/99, DA-779/8%  MA- 744/99,~
PDA-780/92 MA-745/99, QA-787/99, OA- 801/99. OA-811/99 MA- 778/99p
0A-830/99 MA-790/99, 04-862/99 MA-815/99, DA-877/99 MA-B37/98,
OA-894/98, MA-BS0/99, 0A-898/99 CP 224/99 MA-851/98, OA- 908/99

MA-860/99, O0A 953/99 MA-893/99, OA- 955/99, -OA- 9°8/99 MA-507/998;

..0A-1017/99,  0A-1020/99 MA-916/99 QA-1031/99, oA 1033/99

“MA-926/99,  OA-1246/99 MA=1101/99, "-bA*WSE%“ SEaM)
OA~1318/99, DA-1415/99 .-

-
CEAECE -

. . . % 5%‘2, 4
New Delhi this the [ day of September, 1999.23

Hon ble Shri S.R. Adige, Vice Chairman (A)
Hon ble Shri Kuldip Singh, Member (J)

1. Smt. Vijay Kumari w/o Sh. M.K. Sharma, "

y r/o WZ-1326,Nangal Raya, Near Janakpuri.‘
‘ D Block, New Delhi SELT T -

. -y

B : Delhi. ‘ ‘?

i - 3, Mr. Anil Kumar s/o Ram Pal Siﬁgh;

' ; r/o H-6, Radheypuri Krishna.Nagart
' B Delhi, I < -

4, - . Ms Usha d/o late Shri ML Mangai
’ r/o 1168, Gulabi Bagh, Delhi._f
S. Ms Sonia Dawar d/o Sh. V.K. DaUar,
r/o No. 4, Malka Ganj,

Delhi.

6. Ms Kusum tata d/o Balbir Singh.
. r/o C-41, Karampura, New Delhi.

7. Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ €59, Sadh Nagar,
Palam Coleny, NewDelhi‘ -
8. Ms Mamta Vashlshat d/o Shri T.R. Vashishat,.
r/o 24-A, Laxmi Garden, - ,
Nazafgarh, New Delhi, : o 1.: - e

9. ‘ Shri Raj Singh s/o Shri Gian’ Chand b
] : r/o 45, Chirag Delhi, 3
& New Delhi - 17,

T

10, Shri Rakesh Sharma s/o Shri J L, Sharma,- e
r/o 444 Chiraq Delhi, L
New Delhi - 17,.

e

11. Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,

Delhi, o .., ++..Applicants

The Director of'Educatlon belhi>
.. .. 0ld SecretariagL;Delhi.
“ Delhi, =




Ry

Ms - Neetu Chaudhary d/o Sh. Dharamvir Sin
R/0 4/2724, st, No.5, Biharti Colony,
Shahdara, Delhi-32,

gy s N ol

gh,

L It

;éiﬁiﬁg/oﬁghfgoinesh saini,
Kabul”'ines ;- ~

;;;ﬁajggn_xumar Sharma s$/0 Sh, R.K.
MR/0EA=1/227A Keshavpuram,
¥0eIhi%ss. ... . C e

14N ESHR - HN

Sharma,

'Sﬁébibiul'Hassan $/0 Mr. M.S.Hassarn,
wRlozGhafoor Nagar, ..&

=c=MohdAtria Khan s/0"Mr, Akbar Alj Khan,

e R/0:D=148: Abul Fazal Enclave,
“elamiaiNager, Delhi-2s =

o Ms. ‘Yandana 'Gupta'w[b'Sh. Dinesh Kumar,

“iR/G-A/56B Phase-11 Ashok Vihar,

:~pglhfﬁ§27;;'

Fidula Gupta d/c Shri D.V.Gupta,
'4=D/E. Chajjupur Colony,

‘e

4

o,

Ms. Anju Bajaj d/o Shri c.p, Bajaj,
R/o D=I1 A/15A Janak Puri,

New Dleni-sg.

fw-.éénjay Kumar s/o Gajrasj Singh,
~ _R/o 255 Pitampura Village,
Qe{hi—aa. , '

= Ms.'Sunita Sharma d/o Shri B.K.Sharms

R/o'161/2 Thomson Road Railway Colony,
New Delhi,

}7..} Ms. Deépa Aggarwal w/o Sh.
- R/0 1076, Maruti Vihar,
Chakarpur, Gurgaon.

Rajesh Aggarwél.

. _».fMS;:Mgmta Saroha w/o Sh.
=3t t-RIO B-7 Krishi Vihar,
+ -~ New Delhi-4s,

Rajiv Kumar,

:@wﬁ?:n“Ms.?SéfVa Sharma w/o Shri Dee
4 R/o F-16, Ward-1, Mehrauli,
o New Delhi-30,

pak Sharma,

....Applicants

Versus
Government:of. NCT. of Delhs
n;ough“xhq;QQrector of Education, Delhi
ldh89cre§ar1§t. S

1,k ;

¥ oo

.. .Respondents
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.S, Ms. Sudesh w/o Sh, C.M.Arva,

Mr=. Meena Arora w/n Shri Ved Parkast
R/c 195Q nyutram Lines,
Kingsway Camp, Delhi.

5, qham Nath Marg.
Delhi.

2. Director of Education,
Govt. of NCT Delhi,
S, Sham Nath Marg,
Delhi-54,

OA 894 of 1999

1. Ms. Shalluy Gupta w/o B
R/o 460/B Azadpur, Delh

2. Ms. Munni . Gupta w/o Sh.” Rewati Raman.
R/c J-80/6 Pandav Nagar,-
Opp. Mother :Diary,
Delhi-9z,

R/o B8Z2-A, Lampur Road,
Banker, Delhi.

4, Ms. Seema Garg d/o Shri V P.
" R/c D-32, R.P. Road, :

Adarsh Nagar, Evtension,

DPelhi-33,

R/o G-21/86-87 Sector VII,

6. Ms. Amisha Mitra w/o Sh. Yogesh'Mitra.
R/o 164 Tarur Enclave,
Pitampura, Delhi.

. Ms. Gurvinder Jeet Kaur

R/o 67-BR, New Town<hip Badarpur, -
New Delhl -44,

Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar.
New Dﬂlhl.z'

Ee

Mahendra Nath Jha s/o Shri. B, D, Jha.

R/o B-478 Timarpur Delhi Admn. Flats.
Delhi-5¢4,

Ms, Dinesh Khmari w/o Sh[‘

R/o D- 101$yadanagar.
Delhi-42, "

-~
vt .. LR

Ms. Lathes’ﬁi w/o Sh. Sanﬁﬁaﬁ%ﬁﬁéi‘f

R/0 Village & P.o. Majr&hﬁ%rdgrﬁf,
D°1h1 -B1. —nj...
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12. Yunus Xhan s/o Sh. Nanney Khah,
o R/o K-64 Abul Fazal Enclave.
New Delhi-25. ;

13. M<. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-71/294 Sector-16,
Rohini, Delhi—BS.

14, Manish Kumar Bansal=3/i sk
R/c C-450 Saraswati Viharak.
Delhi-34,

15, Surender Kumar s/o Sh. Raghunath,
R/c 555 Gulabi Bagh, .
Delhi--7,

16, Ms.
N R/o 1216-A Rani Bagh..
' Delhi- 34.
17. Ms. 5uman Nagpal d/o.§hf‘
K R/o 26-110 West PatelsNé

New Delhi-8..
18, Ms. Vvidisha Sharma'd/
New D°1h1-18.
19, Ms. Gitiks d/o Shri Priiéﬁ‘ﬂ§§§_

R/o 113=A, B.C. Block,
Shalimatr Bagh,

New Dolhi
20,
R/o 1!4 E, St. No.7
, East Moti Bagh,
= Sarai Rohilla,
New Delhi-7.
21, Ms. Meenakshi w/o Shri Manoj wadhwa._
R/o 203/1, Pkt. A. 3. g
Delhi. - - -
22, Ms. Rashmi w/o Shri A
S R/o 591/3 Mehrauli.
New D°1hi 30.
23, Ms., Vimlesh w/o Sh, B:C SharMa,-f;ﬁ‘.f
. R/o 86/3, Sector-I, Pdshp Vihar. M
' New Delhi. ;
24, Ms. Sushma Chaushah d/o Shri Lalia Prasha
. R/o 97-D,.Sector- IV. B KaS Marg; -
" New Delhi-1. - .:‘ :
25. _ Sh. vinod Bharti s/o Sh Devi. Dass‘
R/o C-408/A St.No. 17;18hajanpura
Delhi- 53.
.26, - Rajesnxvashisnth"s/’ SHEdkS Pl
: " R/o 14, Bhai Parmahaﬁdfpai_thgué
27. e M3, Madu Bala w/o Sh.»Gajehder SinghA

R/o village & P.O.

o Aligdr,
' Delhi-36, ‘
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Versus

Government of NCT of Delhi
Through: The Director of Education, Delhi,
Qld Secretariat, Delhi. -

Mrs.” Adarsh Sharma w/o Shtt B,L. shaF
R/0 E-151-F Ashok Viher, Phase-1 -
Delhi-s52,

Versus

The Government of NCT of Oelhi through
the Director of Education, Delhi Admn,
0ld SEcretariat, Delhi. )

9 99

Ms. Bhawna Mun jal
K-231-32 Jahangir Puri,
New Delhi.s

- Versus : i
t. Government of NCT of Delhi .0 . . co
The Principal Secretary (Education), R
Q0ld Secretariat, ' E :
Delhi,

2. Pirector of Education,
Directorate,of Educatioin,
Govt., of NCT of Delhi, 2
Nld Secretariat, '
Delhi.

3. Oy. Director of Education, ' ' :'7“"g -
Listrict North west, . -
Hakikat Nagar, . . -

New Delhi. - . +..Respondents =

04 _1415/99 —

4

Mrs. Dimple Anand d/o Sh, Shyam Lal Anand
School G.G.S.c., s.u. Block, e
Pitampdra, Delhi,

yie
.. Applicant -

Versus

Government of NCT Delhi through ‘
The Director of Education, Directorate of Education,
Cld Secretariat,

Delhi-54, .L,Rgspondents.

A _1318/99

G o - P et

Ms. Meenakshi d/o Shri'aﬁ }Eakasﬁfl
R/o_WE-626 Nangal Raya, % S
New Delhi. iz

i, .Q;L"-
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1. . Govt. of NCT of Delhi through_
Pirector Education ’

(0ld Secretariate).
Delhi.

Fs

|{f‘r.£:

2. Deputy Diroctor of Education.~'

District South, Defence Colony;

New Delhi. ...Rnspondents o
‘15 "

QA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar, -
R/0 U-134 vijay Nagar, Lampur Road, o
Narela, Delhi-40,8&

-t

! Versus :

1. Government of NCT of Delhi tﬁfaugHT
its Chief Secretary, L
5, Shamnath Marg Delhi. . a

2. Director of Education, :
Directorate of Eduoatlon.:' T
N1d Sectt., Delhi, EE

3. Deputy Director of Educétion R
(North.West District) ) _ L
Hakikat Nagar, Delhi, ' ":

4, . Principal, o
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi,

DA 787/99

Miss Mamta Ahuja
Ex, TGT Delhi Admn.

R/o J-11/71A, Rajouri Garden,
New Delhi. .

Versus
1. : ' Govt., of NCT of Delhi,

through its Chief Seoretér?;
5, Shamnath Marg, Delhi.i

2. Director of Edupation. RO Fe
Old Sectt., Govt. of NCT of Delhi;. >
Alipur Road, Delhi. ;o ...kespondnnt“
QA 998/99 L

1. - Rajesh Khaneja s/o A.C. Khaneja.
r/o 5D, Ravi: Abpts.. :
Vikaspuri, Delhi

2. Bimla d/o KaFan Singh
r/o F-108/1, Sadh Nagar
New Delhi., . .
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"Rohini,

- Delhi,is

——

Shashi Gangwar d/o R.S. GanNwat
r/c 8%, Sahyog Appt.,Mayur ViRar,
Delhi. -
Ruchi Jain d/o K.S. Jain,-
r/c A-4-59, Sector IQ
~Delhi, -

Monike d/o Kuldeep Raj~ I
r/oM-14B Meterological Complex.
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lalt.;
r/o K-386, Mangolpuri,
Delhi. v

ok
r/o A-229, New Ranjeet»NagéY’%ai
Near Qatyam Cinema Ngg Delhi

Vandapar Garg w/0 Diwgﬁgf _
r/o 1722579, Chiranji’—é*lg'_,d,.
Sadar Bazar, Delhi Cahffg;

New Delhi.

Khuwaid-ur-Rehman Khan
s/c Mufeez-ur-Rehman, .- - ~ S ;
r/o 2C Gafoor Nagar, Jamia Nagar, . S
New Delhi, _ N

/

Sushila Devi d/o Rameshwar Dayal Sehrawat,~
r/c B-6/31-32, Sectot ho. 7,
Rohini Delhi.

[ ' - < el Wt

Sonika Dudani d/o Ramésh‘budaﬁi,7?7~
r/c 1288, Sunlight Colon¥; :
Ashram, DDA Flats, Ne@'D°lhi

~.

[

Dinesh Kumar s/o v1jendeF Kumar.

r/el 7/17, Yudhishter Gall; L
Vishwas Nagar, Shahdaf&r«ﬂ@ihlz

Samina Begum d/o Syeé Hﬁssaih. .
r/o 192/2A Zakir Nagar, New Delhis

Versus

Govt. of NCT of Delhi,
through Director of Edusstish;
Directorate of Educatiggg 01%
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Miss Shalu Sharmad/o B.D.Shar ma,
rfec 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o Chatr

r/o A-56, New Friends Colony, :;
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/ec 21/65, 0ld Rajinder Nagar,
New Delhi. : -

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma, - .
r/o 10196/3, Jhandewaca Mandlr.-
Paharganj, New Delhi. a

Miss Asha Kukari d/o Harish Chéhder.' '
r/fo J-19/A, Ramesh Nagar, TR :
New Delhi, :

Mrs. Usha Kumari w/o Harish Chander; o
. r/fo J-19/A, Ramesh Nagar, "
" New Delhi.

Mrs., Shakila wW/o Naveen Kumatjn
r/fol B-78, Sharda Puri, ..
New Delhi. R

Mrs. Savita Dua w/o Mr, SanjeeV?bUa.i~
r/o 28A, Kalkaji, New Delhi.

Senia Mehandiratta w/o Vinod. Mehandlfa‘ta_;
r/o A-2/32, Rajouri Garden, LS
New Delhi, :

Reena Malaw11ya w/o H.L. Maluli?a, R
r/o 98, Premgali -No. I,
Kotla Mubarikpur,

Mukesh Sikngh Rawat,
s/0 Man Singh Rawat,
r/o B.No. 7, Q.No. 4, e
Type-TII, CRPF Jharoda Kalah, . -~ -

New Delhi, . L -2
Anupam d/o Joginder Kumar "f:f P
r/o N-556, Sector 9, IR
R.K.Puram, New Delhi. = 3 - gt

Pratibha Chahard/o Sher Sihgh chahar.
r/c Type 111/40, North West, :
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth Jha,.
r/oshri Lal Bahadur S.S,VI,, S
. Dyapitha, Katwaria Saria, '
" H.S.R. No. 33, New Delhi.: .

Raj Rani Dua -d/o Ishwar Dutt‘Dd&f
r/o 49/3B, Sector - II, L5 T
DIZ, Area, New Delhi. o>

[
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te Fulhiras Joshi d/o D.C. Joshi. /:Z
PO 4Q/3R 0 Cector -T7.
DT .7.Area, New Delhi.
17 Maniu Sharmz w/o Ashob Kiima: Mudgal,
i rfo 57, Vishal Colony, - , .
- Nai Basti, Nangloi,New Delhi., o T -
I8 Indu Chowdhary d/o C.M. Chowdhary,
TET (Hindio, G.ROSSS, U Ploct
Mangolour i,
19. Yeena Rani r/o Vasant Kuni, New Delhi,
20, Daruhshan Khan s/o Mr. Salamat Khan,
ssstt. Teacher, RVS, R.,K. Puram,
Sector II; New Delhi.
21 Miss Meenu Rhagat d/o C.L. Bhagat,
rfo A-22, M. I.T. Flats, Phase-I,
Katwaria Sarai, New Delhi.
22, Shreesht Kumar Jha s/0 Yog Naravan Jha,
-r/o Canskrit Vvdyapﬂeth New Delhi.
23, Raini d/o Milkhi Ram,
r/c H.No. 30, Sawan Park,
Ashok Vihar-II1I, Delhi. .. Applicants
Versus )
Govi, of N of Delhi through
I, Secretarv Education,
Govt. of N.C.T. of Delhi,
id Secretariat, Delhi,
? Yirector of Education,
Zovi. of N.C.T, of Delhi,
21d Secretariazt, Delhi, ... Resnondents
QA _1316/4¢C
. Mz, Mukesh Kumari d/o Shri J.N. Sharma,
! r/0 V-185/%, Arvind Nagar, '
Chonda, Delhi. B
2, Ms  Raju Malhotra d/o D. L.Mzlhotra,

r/o C3A/101C, Janakpuri,
New Delhi,

3. Mz Monida Wadhwan d/0 R.K. Wadhawan,
r/o 190, Ramezhwar Nagar,S2. No, &),
Avadpur, Delhi.

4, Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi,

s, Ms Anjana Gauba w/0o C.S.Gan ha, i
r/o 18-C, MU Block, Pitampurg
Delhi.
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TR e Danuty Director, _

9, Dinesh Kumar Jha s/0H. B, Jha,
r/o 193F, . Sector Tv,

Puzhp Vihar, New Delhi.

10. Ms Sumal Lata d/o kK.S. Bhardwa j,

—F/o village Mubarakpur Dabas,

P.0O. Ramikheda,'Delhi.
versus
Govt. of NCT of Delhj through

e o .. =_ _The Director of Education,
0ld Sectt, Delhi..

o Applicants

... Respondents

P
3
ial
=
[»]
D
)
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. Smt. Meena Kumari,
TGT (N, Science),
G.B.SSS K-1T, Mangol Puri,
Delhi

? Smt. Savita Dahas
TGT(N.Science), SKV, Mundbks
Delhi

.3. Smt. Sunpita Tyaagi,
TGET (Hindi), SKv, Mundks,
Delhi,

4, Miss Aniu Arya,

' TGT (Maths), SkKv, Railwzy Colony,
Tughlakabhad, Delhi,
!
- Versus

1, Govt. of NTT of Delhi thraygh
Secretary,
S, Shamnath Mara. neiks

2 Nirector of Education,
Directorate of Cducatic,
Govt, of NCT of Delhi
5, Shamnath Marqg, delh:.

.Directorate of'Echation.
- .Bovt. of NCT of Delhi,
S, Shamnath Marg, Delhi.

ko |

+¥

o -

. ..Réspondents
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= _:MS Mona Mehlawat d/o Ajit Singh Mehlawat, ~

n

New Delhi,

M: Parina Sharma dic N &
r/o B-170, Derawal

r/o C-8/1914

Ms Geeta Devi W/.0 Surender kaushik,
r/o A-4/22, Sector 1v, Rohini,
Delhi,

R/c A-17, Kirti Nagar, N
New Delhi. .

r/o 1989, Ganj Meer Khan,
Darvyagani, Delhi,

Ms Anju Sharma w/o Rajiv Agnihotri,
R/c 132, Vidyé’Vihar, Sector 9,
Rohini, Delhi.

Ms Dimple Prasad w/o Ashok Prasad,
r/o 18, Gangotri Apnt. . F-Block,
Vikaspuri, Delhi. co. L AT
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Bovt., of NCT of Delhi
The Director Education,

(‘P
futs
b
Q
u2
T

nld Secretariat, Delhj . Respondents

Delhi, s ADDlicants

-~

1

Ver sus

roment of NCT of Delhi through
s Chieft Secretary,

o

s Shamnath Marg Delhi,

6ireotor of Education,
Directorate of Education,
0ld Sectt., Delhi.

Deputy Director of Education
(North west District)

Hakikat Nagar, Delhi.
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Principel,
Sarvodava Kanya Vidava alava,
Kutuh Garh,Delihi - 39,

..... Mittal w/n D.K. " Mittal,
R, Anupam Apartmernts,
Fast of Aern Nagar, Shahdara,
Delhi

Ms Sadhna Sharma w/o H.C. Sharma,
r/o 24, vijay Block,
Laxmi Nagar, Delhi., -

Ms Geeta w/o0 Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
~Pelhi.

‘Raghvendra Prapanna s/o Awad Kishore Mishra,

r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/¥0, Gautam Nagar New Delhi,

=
| AN V)]
ot O
I

p g
Pt

Padam Daval,
Enclave,
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Rajesh Verma,
New Delhi,
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The Director of Education, Delhi.
0ld Secretarriat, Delhi . . Res
QA B11/99
1. Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi.
2. Smt. Babita Sharma,
r/o 221, Katewara, Delhi,.
3 __.Km Savita d/o Sh. Mahavir Singh,
. 195, Kamardi Nagar, Delhi. +..Applicants
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Government of NCT of Delhi through
1ts Chiet Secretary,

., Shamnath Marg Delhi.

| o Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/oc C-4/129-30, Sector 6, Rohini,Delhi.

. Renu Singhal d/o Shri S‘K,Singﬁai.
r/o 120, Bahubali Enclave, Delhi. ¥

3. Alka Narula d/c Shri Ajit Kumar Narula, w

r/c 26, Netaji Subhash Marg, Darvya Gani, |
New Delhi. o= - < .

&, -Shri Satish Kumar Yadav $70 Sh. Attar Singh Yadav- - _'77’_‘,5]
r/o H.No. 94/2, Galil No. 14, Libaspur, Samaipur,Delhi.

S. Sadhna Mehra d/o Sh. M.M.Anand,
rfio 4/324, Rholanath Nagar, Shahdara,
Delhi. )

i §.P.Jain,

6. Sapna Jain d/o r
a Noo 1, Raghubirpura-7137
h

r/o X/2362, Gal
Gandhi Nagar, D

>

9. Mamta Yadav w/o Sh. Munish Yadav,
] r/o 3173, Razrwala Chowk,
: Fahari Dhirzi, Delhi. -
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Govt. of NCT of fGelhi through

The Director of Education, Delhi,
Directorate of Education,
0ld Secretariat, Delhi.

vaf ++«..Respondents

R
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17.
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77C Qg

Eeom Disvi d,o h. kam Chande-

r/o WZ 634 Mad) Pur,Village New Delhi.

Jzuat Ram s/o Shf'Né?éin Dutt, "™

r/fo F-60, Rau Nagar;New Delhi h
v bmz Rani d/e Sh Durga Singh

I -9, Khasla apartments

Gzoan Vihar Extn. Delhi

Sunita Rhambhaui w/o Raiiv Ehambhaui,

d/0 L-1/175-R, DDA Flats, Kalkaji,

New Delhi

Sandeep Kumar s/o Sh. O. M. Sharma,
r{o B-639, Sudershay Park, New Delhi.

Geeta Rani w/co Rahul Kumar Singh,
r/o E-599,West Vinod Nagar. Gali No. 10,

New Delhi,

Nonr31 d/o Shri R.D. Sharma, .
r/o House No, 413, Sector 9 R.K.Puram,
New Delhi.

Shalini w/0 Sanjeev Aggarwal,
rio C-3/22, Janakpuri, New Delhi.

ma Prakash d/o Shri Rangaswamy,
rio C-2/778, DDA Flats, Kalkaii, New Delhi.

Kusumlata d/o Shri Manwar S ngh,
lam

in
r/o RZI 72674, Puran Nagar, Pa Colony,

Kzllash Vati w/o Mune=zth Kumzr,

rfo T-498/C, Kotla Muhaivkﬂﬂ*A

Gurudwara Rozd, Kherpur, New Delhi,
Sumeet Kaur w/o Sh, Marpreei Singh,
r/0 17/9, Punjabi Bagh, New Delhi .
‘Tarvinder Kaur w/o Chanprest Sipngh,
r/o A-2/426, Janak Puri, New Delhi.

Sunita Sharma
W/o Shri Jogind
ko 2/152 Subas
New Delhi.

G/o Shri R.K. Gupta
R0 BA—IZQA Janakpuri, New Delhi,

Sania Goyal

Seems Arora

D/o S.C. Arora

R/o L-52 Sarojininagar,
New Delhi.

Sunita Vasishtha

W/o R.S. Vasishtha L
R/o WZ2-32 .Shadhipur,

Now Delhl ‘—'"’"_-?TT' -

e
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18, Nidhi Ziang
Lfo S5-3 Laipat Rai Dang
Ric S£8/7, Subash Nagzr, Gurgaor
'8, Sunita Sairi
sz W/0 Shri _Ram Gopal. -Saini
=R/ 0 2208 Shahamar_Villa T

Moenatchi Mud;a] .
Di S-1 M. P, Muddgal
F/o +249/185, ot No . 2,
Durgapuri Shahdara, Delhsi,
21. Kumb. ue

W/o Shri R.S. Gupta
R/c s/ 895 D, Mehrauli,
New Delhi. .

22, Bahita Bhardwaj
. ...Dfo sShri s.c, Bhardwaj - -
- R/o Aa-16 Chatterpur Enclave, Phase-II Maidangarhi, C
New Delhi |

-’ 23. Kusum Devi
A . W/o Mikesh Kumar
R/c A-40 Rama Park, o
New [Delhi, N
- 24.  Apnees Ahmad &
S/o M. Ataullah i
R/0 £-74 Gali No, 1, |
Ganga Vihar,
Delhi-9¢4.
5. Bhim Dutt BRhatt
S/o # . B.D. Rhatt
Rio 62712 Sector-I1 Pushp Vihar New Delhi
26, Aashy kaushik d/o Jagdish Chand Kaushik
R/o S48 Village and Post 0ffice Rawangz
’ 27 Poonam Sharma w/o Shri Faieev Bhardwaj
' Rio -2 Police Lines Kingsway Camn, Delhi. JApDlicants
Versus
</ : j
_Government of NCTD through ,
Director of Education, |
: - <
Directorate of FEducation,
01d Secretariat, {
Delh:, Respondentc<
i
NA_ 830/9Q ' |
|
, " Mizs Sunita Devi d/c Raghubir Singh,
‘ r/o 12, Kavita Colony, Nangloi,pelhi.
» ) . Poonam Sharma w/oSh. Rakesh Sharma,
! s Flet Ne. 330, Block D-7 Sector 6,

kohini, Delhi,

% 3: *“*“Sanjay‘K ma¥ _Jain_s/o Sh. CﬂamanWLal,JainL,

} 5 r/o £6/9, Yamuna vlhar, Delhi. B i £
L - H

IS | i

)
Badios oo v
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4 g Mizs Meena Bora d/o Lavma
) /0 Q@ No 486, Tvne-T, Gu
felhi
5. Mre. finly VYadav d/o Sh,

] inky Ya
post 1GT Hindj, School GBSSS,

“New Delhi.- ~ - —= T

Y Moo o _6_

Mizs Rachna Sabbarwal d/0 Sh K.K.Sabbarwal,
r/c House No 36, Sanskrit Nagar, Sector 14,
Flot No. 3 Rohini, Delhi

Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,
r/o 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

Samar Jahan d/o S.Tanwi Ahmed, -

ro 1157, Jaman Street, Panjabi Pathak, Ballimaran,
Dalhi,

Ral Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8, Shahdara, Delhi.

Archana Singh d/0 Sh. S
i

.P. Singh,
/o -703, Saraswati Vi a

Mr=. Shakun

ntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Saildulaijain, PO Mehrauli,
New Delhi,
Vanitz Kumari d/o Ram Kishan,
rfo 128, Pocket A-3, Sector & Rohini,
New [i=2lhi
Mrz. Pawan Lata Joshi W/0 Sushil Kumar Joshi
r/o B-24/647, Janakpuri., New Deiri
Shabzana Khan w/o Sh, Aslam Kharn
r/o 521/18, Zakir Nagar, New Delhi
Fal Pzxla w/o N.S. Saini, '
r/fo Wi-8, Plot No. 79, Hari Singh Park
New Muiltan Nagar,New Delhi

Clamentina Jeremiah w/Co M. Prince Jeremialh,
r/o GH-13/684, SFS Paschim Vihar, New Delhi,

Versys
Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education,

0ld Sectt., Delhi.a . +..Respondents
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OA 862 of 1999

1, Mrs.Madhu Bhatt w/0
Sh.B,.C.Bhatt,

Aged 34 yrs,

Post TGT (sST) .
School G.G,S.5.S,B~1 Block,
Yamuna Vihar, R/o

R/o 68,Luxmi “partments,
Sector-9, Rohini, Delhi.

2.Mrs. Anju Sharma

vw/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hinadi

Schoel £.K.V.Sultanpur

R/o a-1/316,Lawrence Road, Delhi,

3. Mrs. Bhramri. Bhardwa j
w/0 Sh. Abhi manyu Bhardwa j,

Aged 27 yrs. .

Post T.G\T, Natural Science,
School G.B.S.5.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi.

4, DArshna Kumari

d/o Sh.Ramji Lal

Aged 23 years,

Post T.G,T(s.s.)

School Govt., Secondary School ViJjay Park,
MauJpur, Delhi. :

R/o Rohini, Delhi-85.

5, Kavita
d/o Sh,Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
Schnool S.,K.V.Ashok Vihar -11,
N.Delhi,

R/oD-71B, Yagdav Nagar, sameypur,
Delhi,

N
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6.

7.

8.

.

‘.9.
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Banwari Lal Sharma s/o

Sh.Radhey Shyam _

Aged 25 years.
Post TGT sanskrit .

t
school G.Co.Ed.(M ddle School).
sector-20,Romni Extn. Delhi-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delni—42.

Manisha Vashistha

w/o Sh.Jagdish Chander,
Aged 27 years,

Post T.G.T.Hindi,

school G.G.S.S.S3. K Block,
Jahangi rpurj

R/0 yillage Akbarpur,
P‘O.Palla’ mlm."'36.

Chandrika
w/o Mr.Menoj Sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi,

Neelima Tiwari d/o
ShtG oP. ﬁwari [}

Aged 28 yrs.

Post T.G.T.sanskrit. _
school S.K.V. sSultanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

1G.Shabnam

w/oRajpal

-Age 37 Er&

post P.G.1, Hindi,

school V.K.S.K.V. Daryapur, Delhdi.

R/o 553, Ishwar Colony,Bawana, Delhl .

11. Pocnam Gaur

-

W/O Om Nath Bin‘ali,

Aped 28 yrs,

Post PGT(Pol.Science)

school G.B.SSS Shivaji Park,
Shahdre, Delhi.

R/0A-27, Dena Apartments,
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12,

13,

14,

15.

16,

17.

18,

19,

19

Meenu Bhalla

gife of shri AnilKumar Bhalla, .
Age 36 years, post - T.G.T.(Skt).

school: Govt., Co.Ed. MS, Pooth Kalan, Delbhi,
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana Arora,

w/o sh. vijay Kumar,

Age 28 yrs., Post - T.G.T.(S.St.).

school: Govi. Co. Ed. MS, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9.

Manisha Kalra

w/o Rajeev Kalra,

Age 26 yrs., Post- T.6.T.(Eng.)

school: Govt. Co. Ed, MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali Nagar, Delhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- 1.6.T.(Hindi).

cchool: G. Co.Ed., Ms, Dasghara, Todapur, o
R/o 37/2086, Nai Wala, Karol Bagh, New Delhi.

Anupama Jalin,

D/o Late Sh. Ajit Prasad Jain,

Age 30 YIS., post- T.G.T.

school: G.R«S.S.y Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri Sanjay Mehts, p/o shri S.K. Sahani,
Age 25 yrs., Post- T.G.T.{Natural Science),
school: G.B.MS., Harl NagaryAshram, New Delhi,

Namita Abrol

p/o shri O0.P. Abrol,

Age 26 yrs., Post- 1.G.T.(English),
School: Sarvodya Co. Ed. S.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19,

Renu Chauhan,

w/o shri V.P. Singh,

Age 3L yrs., Post- T.G.T. {Social Studies),
gchool: G.GeSeSeSey s.U, Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, sector-15, Rohini, Delhi.
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21,

22,

24,

- 25,

26,

27,

28,

29,

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs, Ambika Sharma
WA Sh, Pawan Sharma
Age 2) Post. TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

W/ SUpil Nayyar

Aged 33 years Post., PGT (Ccommerce)

School :GGSSS Dishad Garden

RA D-11 Jiwan Jyoti Apartments pitam pura Delhi.

Me=na Arora,
W/0 ved Prakash
Age 40 years POST.TGT(Hingi)

School, S.K.V. Punjabl Bagh .

1959 Outrs® L ine Kindway Camp Delhi
New Delhi, )

Rishi Bhushab Sharma

S/ sh, K,C, Sharma

Age: 20 years Post, TGT(Sanskrit)
School . BGSSS Rajnagar IIPalam

R/ wB.5, Gali No, 8 ,Sadh Nagar Palam colony
New Delhi,

Meenu Sharma WO Phiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuril Ney Delhi
R SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla, _

Aget 29 years POst, Assistant Teacher

School SKV Mata Sundarl Road,

RO B.68, Double Storyed Ramesh Nagar New Delhi-15,

Anita Devi WO sy, Gajender Singh
Age! 33 years POST.PGT(Hingi)
School. SKV Hari Nagar Ghanta Ghar

RA WZ_.101/13,Mohan Nagar ,Pankha Rpagd
Lane No, 5, Ney Delhi-46 :

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




w/o Aggn Kumar, “3gase
Aged Y TR

poat T.o.T.(Engllsh)E -

school S.K.V.H qugia .

- - ey TrE ¥
N P ve R bt T
x Cem PG .

Sultanpuri,talhi;£%g§>
ood tments,
oB/148 Brotherhood Apar
g/Block,bikaspuri,N.[Elh1-18
--.1icant8. e

T D W,

"y Bovernment of N,C,T,=Delhi
Through The Ennéciora of BEducation,

Directorate of Education
O]Sd Secr_etr‘iatE, Iblhi- .

OA 780 of 1999

1o Kiran Dabas,
T.G.T,(S.St.),
- GOGOSOS.S.' DiChaon Kalan,
B/o. Sh.Randhir Singh,
R/o. RZz-G-26, Dharampura,
Najafgarh, New Delhi - 43,

24 Rashmi Sahni,
T.G.T.(Science), -
"H/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92, - .

3. Promila Bhardwaj, Z.
T.G.T.(Maths),
G.G4S5.5.S., Ujwa,
W/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
SQKQVC’ MehraUli' New De-lhi-30,
D/o. Sh.Nanakchand Goel,
R/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

S5e Sarala Devi, !
P.G.T.(Hindi), :
G.G’.S.S.' Bijwasan’ 1
D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Asslitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander, _
R/o. 257, Kacchatihar, ' ;
New Delni - 18. -

7. Raj Bala, T tnT. (M) / \

GoGoSoScSo' N0-3.

Najafgarh,

D? « Sh,Narain Singh, ) )
K,w R/o. Wz-8, Flat No-79, . : \

Hari Singh Park, L

New Muttan Nagar,
New Delhil - 56,
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11,

12,
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14,

15,
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Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala '0' Block Mangolpuri,
New Delhi.

R/o Jp-114, Maurya‘Enclave, Pitémpura,
New Delhi-32,

Meenu

D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58,

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102a, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek

S/o0 Shri K.C. Pareek
R/o0 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B{90£-§02;5uah Nagar,

New Delhi-12,

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o0 1/219/2 sadar Bazar
Delhi Cantt.10.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o0 Sector VII/1094
R.K. Puram,
New Delhi.

- Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P,F,

N
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19.

21,

22,

23,
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Usha Rani,

[.G.T.(Hindi),

G.G.5.5.5., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

@kc%\
&ﬁfesh Kumar,
P.G.Te(Skte)y GeBeSeSeSey
Chhawla,
5/o0. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 5%

Mrs.Neema Tiwari,
T.G;T.(Hindi), GOG.SOS.S.’
Sarojini Nagar, New Delhi.,
W/ o, Tiwari,

New Delhio

Meenakshi Thakur,

TGoTof N.SC.)»

GeBoMsS., Begumpul,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004,

Neeru Sharma,
TVOGOT.(N.SCO),

GoBoSoSoSo, KhUjala N0—1’
D/oo &.J.D.Shal‘ma,

R/0. E/152A, Vishnu Garden,
New Delhi - 18

Poonam Kumari,
ToGnTo(EngliSh),
SoGoSoSoSo, Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-1V,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoTo(Hindi), GoBoSoSoSr,
Laxmi Bal Nagar,

D?o. sh.S.P.Sehgal,

R/Oo G-4, N.D.S.EO,
Part-1I, New Delhi - 49,

Laxmi Devi,

1.G.T.(Hind1),

GoBoSoSoSo, axmi Nagar,
W/Oe Sh.H.SoRaWat,

R/ou 102’ DOD. Ao Flats,
Mansarover Park, Shaddara.

Contd.i.... )




24,

28.

26,

27,

28,

29,

30.

Anita Sharma,

T.G.T.(Eng
G.G.S.S.S.

lish),

4

Badarpur No-1,
D/o. Sh.Shyam sunder,

R/o. HR 18

/5~

Vanita Kumar,

p.G.To(PO1
GeBeSeSeSe
D/Oo Sh.Ra
R/o. House

.science)

24

mkishan,
to-128,

sector - V» Rohini.

shashi Bal
T.G.T.(Hin
Begampul,
B/Oo SheSe
R/Oo 401,
Vasant Vih
New Delhil

Mridula,
T.G.T.(Hin
Palam

ay

Poc

ket A-ILL,

di), GeGeSeS:Sey

LoTOkBS,

pMunirka, Nearl
ar, Bus Depot,

To

di), GoBoSeSeSes

D/o. Sh.Onkar Nath Kalia,
R/o. A-1 A Chankya Place,
Pankha Road, Delhi.

Karuna Sharmaj
liSh)’ GoBoSoSo,

ToGoTo(Eng
Hastal,

W/o. Sh.Manoj Kumar Sharmay
Param Puri,
Uttam Nagar, New pelhi - 59,

R/0o S-2,

Abdul Hamme
T.G.T.(Eng
GoBeS5eSeSe
S/Oo ShoAb
R/0. 299,
Zakirnagar

Urmila

d,
liSh)’

’ Ghitorni,

d

ur Rasheed,

Street No-
s New Delhi

?
- 25,

PG .T. History),GiCo-Eds

SOSOSO’ PandWala
w/o. Sh.Dilbag

R/o. E-1, Nawada Housi

Delhi.

Kalan,
h Singh,

ng Complex,
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32,

33,

34.

35,

36.

37.

N
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Geeta Rawat, :
ToGoTo(NoSCi—ence)’
GQBQSQSOSQQ HaStal,

D/o. ShoManwarl singh,

R/ 0. RZ-726/A, Purannagal,
Palam Colony, New Delhi.
Shakuntla Devi,
PoGoTo(Hindi),

SOKOVOCO"Ed, Mundela Kalan,

. Vi/o. Sh.Baljit Singh,

R/0. 152 A, Todermal Colony,
Najafgarho

Mrs.Mukesh_Dhillan,

P.G.T .(Hind!)» GeGeSeSeSes
Sarojini Nagar,

Wi/o. Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
Partap Chawk, Delhi Court - 10,

Hari Prakash
ToGoTo(MathSS, S.K.VQNO-—Z,
Sagarpur;

§/0. Sh.Dharz Singh,

R/Oo J/B-14—D., LeIleGoey
Flats, Maya puri - 64.

Suman Kumari

TQGOT .(Ma‘thss, SoKoVoNO-I, -
Sagarpury

D/o. Sh.Basant Lal Bhatia,

R/o. B=500, Avantika, Sector ! 1,
Rohini, Delhi - 85

Ram Gopal Sharma,
ToGoTo(Hindi), G.BOSOS.S.’
Karampura,

S/Oo S.C.Sharma,

R/o. House No=202,
D/S.Welcome Phase-11I,

Anup ama Goel,

ToGoTo(EﬂQliSh), GoGoSoSoSo,

Kidwal Nagar, No32,

New Delhi.,

D/OO a‘voKoGOQl,

R/o. G-2389, Netaji Nagar,

New Delhi = 23. : !




;,‘...Applicants

govt, of NLeL T of D lhi

H\r"r'mrjh the Ny actor of qucati_ons
niprector ate of [_Hur\,-x\lmr]’
N d Sent atar pat

AW

nelhl. ,.‘.Respgndents
(ch, K. N.R R.Pillal, counsel for applicantsin nA-754/99,
R17/99, 594/99, ang/99. 953/99, 1316/99.
sh. K. Sinha, counsel tor applicant$in np-1179/99,

730/99 V766/99

shri K. . Dahare, counsel tfor applicants in DA 787/99
chri M. K, upta, counsel for appllcanf in QA 1415/99
qag /99, ga8 /99, 862/99, $30/99.

Shri neenak phardwal, with shri phaskar phardwal,
rounsel fo applicant in DA 811/99, 1031/99, 1033/99

Ms Raman oherol, counsel for annlicant in 0OA 964 /99

'Sh,¥>.S‘MahenerLrl owy tor Sh. IJ,S,MahenCMWI, counsel
for applicant in OA 1017/99

shri Saniay sharawal, counsel for amplicant in DA
1

gh i Viiay pandita,
sounsel for r;spondents in all the OAS.

o RDER
hy Hon ble Shri Kuldinp singh, Member (I
1. since all the 0AS involve common points of law
and facts, WE are disposing of the above referred QA= hy

rhis common arder.

=

7. prief fact of the C28¢

W, . T.of pelhl h fd a number of vacancles nf Teachers in

43 tFferent cateqories in the various
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Delhi  appointed applicants on ad hoc basis and that too
for shért neriods.  The said short term appointments were
supnosed Lo bhe automatically terminated on the gxpiry of
Lhe period specified in the appointment letters despite

Fhe  Fact  Lhat  posts  remained vacant aven aftter the

termination of teachers annointe

vy

" Tin thease 0As applicants have challenged that the

terms of  short term contract

i

of service are unjust,
tnconzcionable  and against the very letter and spirit of
the Constitution,

@, T most of the cases the anplicants annointment

)

hy efflux of time on 31.3.1999 and in one or

Lime neri
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Applicants being threatened with the situation had ruzhed
o thiz Tribunal for continuation of their services and
seeking 2 stay order that their services may not  he

terminated,

stated that the decision was taken up by the Government
v December, 1998 not to fill up any further posts  on
contract basis anv more as the posts will he filled up on

regular  basis Ffrom the candidates selected by the Delhi

Subaor

2
3]
[4)

inat

§

> Staff Selection Roard (hereinafter referred

]

by asg

=

SEER) ., It is further stated that it is the

7]

t

administrative function of Government to look into the

Interest  of the students as well as the necessity from

time to time,
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6. Tt is also being nleaded that the candidates who

arn  heing emploved on contract basis have accepted the

anpointment on contract basis knowing fully = well the
ronsequance  of  the same, Time and again  the Hon ble

Sunrems Court had held that regularisation of hack-door

.‘_
J—
1]
¥
=
[0X
fans
D
—
=
[
-~
=
'_J

antiyants i zervice iz empremliss

and Courts are nobt  to interfere with the interim

arvangement  and  a
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=hon-( arrangement cannol  claim the bepefit of

roptinumnee in o service  as  having  heen  appointed  on
regular basis.

1, Rejoinder to  the counter affidavits have also
heen filed hy the apnlicants in which they have
reiterated  the 2tand taken by them in their respective

DA=,

7, We have  heard the learned counsel for the

parties and nerused the material on record

-

o
C
D
—+
>
D

ore considering the rival contentions of the

narties at thi

5 we may menti

J=
D
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stage that when this

bunoch  of ca

zes was f

y=te
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prior to that another groun of

teacher

[

who had filed a similar application before this

Tribunal and zince those teachers had b

L& SR

(D

ahle Lo reach
this Triubunal hefore the expiry of the contract period
=0 an  interim  order  was passed in  their cases and
status-auo was directed to be maintained. In the present
st of  applications, the anpplicants could not approach
the Tribunal hefore the evniry of thelir contract period,
Mo doy ey

. immediately after the expiry of their contract

neriod  there were vacations in the Tribunal, from 22nd
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following terms:

TALSO

of interim relief,

rill

in respegt

ienne a

then, a3z an

of the

whort

notice on

returnable on

annlicant as

the question

12.04,19929.

interim measure, sktatus quo

on today ol

maintainad, "

in. Sipce  thigs  ordet in the nature of interim
measyre was passed atter these annlicants have oeased to

he in employment with the
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claiming  pariby with thoss

arder  of similar nature hefore expiry of

hefore 31.3.

prasent an

as the applicants were placed in the earlier set of OAs
whirh was decided on 7.%,99(Veena Anand & Ors. VS,

Govt, af  NCT  of Delh & Ors with connected 0OAs) by

annther this Tribunal wherein the followind

r

D

A oo 38 I S PR M

sliefs were granted to the applicants/teachers and their

np« were disposed of 1n terms of the following directions

2

N

given by the Rench of the Tribunal:
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poplicants shall  be allowed to
continue  in the nresent nosts €11l
redgular candidates duly selected by
NERGP /oy annronraite authority  are
availahle to replace the applicants,

Thnse =elected regulsarly shall first

73}

he wnosted in the existipng vacant

Thoze sn  diznlaced <hould he
acoopmodated in vacancies that  may

he existing in other districts.

minimum pay in the pay scale of

1ers plus DA In Ltersms

D
=
o
[3)
fin
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W

of law laid down by Honh ble Supreome
Court in  the case of Daily Rated
Casual Labhourer Vs, T & s,

cragg (1)SCC 122).

NO ad  hoo anpointee shall he

o)
2

renlaced  hy any newly appointed

hoo emnloyee,

Thoze of the apnlicants who have

o)

annlisd or may apply for regular

selection, necessary relaxation 1in

S N |

[ SV 5. O
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age shall be given to the extent of

thee neriod of zervice put  in by

o
N
T
o

T(F Y Thette shall be no order

costs, "

12, Learned oounsel appearing on  behalf of the
apnlicants <ubmitted that since the present applicants

ars  alan similarly nlaced as the applicants in the case

of Veena Anand & Ors, (supra), they are also entitled to
the  similar relief as granted to them, Learned counsel

il
o
D

alzsn  submitted that the apnlicants who were, during

intervening nperio

e

{, not in service that does not affect
the merit of their case and they can also he directed to
he allowed to continue in their respective posts as  the

anplicants in the above referred judgement.

13, To zupport their contentions learned counsel for

apnlicants also relied upon the judgement of Hon ble
Supreme Court in the case of Girdhari Lal vs. Union of

India which alsn starts with the following paragraph:

“There 1¢ no dispute that the appellant
Girdhari Lal would he entitle¢
hensfit  of the judgement of the Tribunal
i 0A No, 319/85 decided on 24.09.,19897
in PBalwant Singh & Orfs. vs. Unién of
India if he too was a party therein,
since  his olaim 1s identical to that of
Lhe annlicants therein. The main

challenge on bhehalf of the Union of India

te  Girdhari Lal s claim iz that he did
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not join a@s a party in
moved Lhe applicant for grant of the same
henefit after that decision in 1989,

having relired earlier”,
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14, After mentioniong the fact

Lourt observed az fFollows:

LIt ils appropriate that the Union of

India treat all such

~ i T

rersons alike and to

grant them the same henefit instead of

193]
o1}

driving each one of them to litigation in
the course of which the Union of India

itzelf i required to

0

i

pend considerable

N

nublic money”

15, Counsel appearing for applicants also submitted
that since it has come during the proceedings hafore the

Horm ble  High Court, that at present there are 4000
tnd - DRSSE is also making exercise to fil) np
those  vacancies by a regular manner, till such time the

vacancies are filled up on regular. basis,anplicants may

he @llowed to continue in thelr respective nposts,
16. Counsel for respondents rebutted the arguments

of  the counsel for applicants and submitted that in this
manner the applicants would claim continunity and then
they will claim a right to post which will ultimately
lead to entry through back door. He furthe submitted
ot claim continunity in

service after ewxniry of their term specified in their

reznective anpointment letters and as such these 0DAs

—— ot
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1 7. We are of the oconsidered opinion that the
contenlion of resnondents  counsel has no merit and  the
nrezeant  szet  of  annlicants are fully covered with the

Judaement given by the co-ordinate Bench of this Tribunal
i Veena Anand ¢ ocase (supra). In this regard we may

alzo mention that when the inteim order was granted 1in

the caze of VYesna Anand (supra)d, the respondents had filed

)

ourt of Delhi for

a Wit Petition hefoe the High
vacation of the stay, and the High Court had taken a view
that the <tay granted was an innocyous one hecause
respondents were given liberty to fill up the vacancies
through  regular process i.e, after due selection by the
nr by anv annropriate authority to replace the ad
hoo  teachers, 'The High Court of Delhi was informed that
the vacancies had  arisen to the number of 4000 as  on

=
€

€

8,4,1999 <so  the High Ne) as of the view that

nrima-faice there was a ne

@

d to continue the services of

the resnondents (applicants in the 0As) or some of them

[#]

b
€
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til) continuing there for the time being.

18, During the course of arguments, we were @lso

informed that ewams for various categories have been held

n

very recently by the DSSSB. Since there are a large
numher of candidates, result of the same within a short
an of time cannot be accepted, In these circumstanoes,

we find that the applicants in the present set of OAs

2

who ust could not apnroach the Tribunal because of  its

not be denied the relief granted to

the earlier set of OAs in Veena Anand
& Or=, (aunra) and if we peruse the earlier order passed

inate Rench of

-~

in the ahove reffered Jjudgement hy a Cc

- I"

2
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dispute about the
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thi= Tribunal we find that there is
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2 didentical with

facts of the present set of 0A¢
the facts Qf the earlier set of 0As which was decided by
the Co-ordinate Bench of this Tribunal. The present
applicants are, therefore, also entitled to the same

relief as granted to the applicants in an earlier set of

Ops,

19, In view of what has been discussed ahove,
we allow these 0As with the similar directions as giwven

in Veena Anand s case {supra).

(A) Applicants shall be re-engaged on
the wpresent posts forthwith till
regular candidates duly selected by
DSESB/or  appropriate authgrity are

avalilable to replace the annlicants,

{B) Those selected ragularly shall first
be nposted in the existing wvacant
pozitions and only i enough vacant
posts are not available, thev should

he posted against the nosts held hy

ad hoc appointees, Renlacement of
the latter should  bhe on the

principle  of  last come first go,

Those 50 disnlaced shoul d he
accommodated in vacanoies that may
be existing in other districts

(C) The ad hoc appointess shall he naid
minimum pay L Lhe nay  scale  of

regular teachers nlus DA ip  Ler wms

of  law laid down by Hon ble Sunreme

Ann

J— — e e
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20, The

within a nerior

a copy of this

21, There
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(KULDIP SINGH)
MEMBER (3)

Court in  the case of
Casual

Labouraer Vs

crysce 122).

Mo anl apnointee

shall
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renlaced by any newly appointed ad

hooc emplovee,

Those of  the applicants who have

rlied or
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may apply for regular

-

A
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lection, necessary relaxation in

age shall be given to the extent of
the

period  of  service put  in by

Ehsm,

above  directions

hould he

N

complied

ona month from the date of
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shall be no order as tc
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